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victims of Atom Bombs dropped on Hiroshima and Nagasaki.

MR. SPEAKER: Hon. Members, may please recall that 64 years ago, on 9" August, 1942, the ‘Quit
India’ movement was launched by the Father of the Nation. The clarion call of 'do or die’ given by
Mahatma Gandbhi inspired the country to renew its struggle for freedom from colonial subjugation.

The "Quit India’ movement galvanized the masses to defy the colonial power and made it realise
the futility of its continued occupation of the country. On this occasion, we pay our respectful homage
to the Father of the Nation, Mahatma Gandhi and to all those who laid down their lives for the cause of
freedom of our country.

Hon. Members, as you are aware, atom bombs were dropped on the Japanese cities of Hiroshima

and Nagasaki on 6th and 9th August, 1945 respectively. On the 615 anniversary of this horrific event,
we recall the loss of thousands of lives and millions who were injured and crippled for life. Hiroshima
and Nagasaki should remind us about the need for the world to bring about total nuclear disarmament.

The House may now stand in silence in the memory of the freedom fighters and the victims of
the atomic holocaust.

11.01 hrs.

The Members then stood in silence for a short while.

... (Interruptions)
MR. SPEAKER: Please take your seats.
... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): I have given notice to suspend the Question Hour. ...
(Interruptions) A letter of senior Member of this House to the hon. Prime Minister.....
(Interruptions)



i T UG I1Ea (SFARY) : TE WA & Goeorgedl ATAE B, . (aem)
MR. SPEAKER: Please sit down. [ am on my legs.

... (Interruptions)

3. TeanTd BRI (ITdpie) : et Heley, [orid # 91 M & a1g  Refiw Yo =& faam o &1 8, Siafe
37y vy B f&aT S @ 2. . (Faum)

MR. SPEAKER: It is a serious matter of great public concern in this country. Lakhs and lakhs of our
citizens are suffering. I will allow at the first opportunity after the Question Hour. I promised you that.

Please allow me to conduct the Business of the House. I am not minimising its importance. Why do
you think that I am not concerned? I, myself, have suggested that this is such an important matter. I will
allow you.

... (Interruptions)
MR. SPEAKER: No.241.
... (Interruptions)
MR. SPEAKER: I implore you that please take your seats.
... (Interruptions)
MR. SPEAKER: Nothing will be recorded.
(Interruptions) *
MR. SPEAKER: Let there be order in the House. There are important matters and questions.

... (Interruptions[sl])

* Not Recorded
MR. SPEAKER: Do not record anything.
(Interruptions) *
MR. SPEAKER: I am again earnestly appealing to all sections of the House to be patient.

... (Interruptions)

MR. SPEAKER: The House stands adjourned till 11.30 a.m.



1106 hrs.

The Lok Sabha then adjourned till thirty minutes

past Eleven of the Clock.

* Not Recorded



11.30 hrs

The Lok Sabha re-assembled at thirty minutes

past Eleven of the Clock.

(Mr. Speaker in the Chair)
MR. SPEAKER: Q.241.
... (Interruptions)
MR. SPEAKER: Please sit down. How can I carry on with the Question Hour?
... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, I have given a notice... (Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions) *
MR. SPEAKER: I have not allowed anybody to speak. Let us go on to the important Question.
... (Interruptions)

MR. SPEAKER: The House stands adjourned till 1300 hours.

11.31 hrs

The Lok Sabha then adjourned till Thirteen of the Clock|R2].



* Not Recorded

13.00 hrs.

The Lok Sabha re-assembled at Thirteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

... (Interruptions)

sft BRT o (rEHaraTe) : SUIeT HEI, TORW # WAHR A1 AT 85 & I8t RARY areda MR & ToRma @t
WRER 7 D5 A Acg AN 2. .. (SIaum)

MR. DEPUTY-SPEAKER: Now, Papers to be laid on the Table of the House.

... (Interruptions)



